&

£
%i-

e Mgy

il

"o

(

vl

%
]
&

DNA, Mumbai
Saturday, 11th May 2019; Page: 6
Width: 20.49 cms; Height: 40.64 cms; a3; ID: 24.2019-05-11.39

DISGRACEFUL HELLHOLES

Labourers dying in sewers has become a routine affair

he ink may not have even dried on the National Human
TRights Commission notice issued to the Delhi government

over the deaths of two labourers, who were cleaning the
septic tank of an under-construction house there, when three
other casual labourers died in Thane while cleaning the sep-
tic tanks of a posh residential society in Dhakoli neighbour-
hood. The deaths of casual labourers cleaning septic tanks
have become so routine that we have started losing our sen-
sitivities. The cleaning of septic tanks using manual un-
trained labourers is akin to manual scavenging and hence
banned by the law. This is confirmed by a Supreme Court
judgment over the same and yet our so-called civil society
goes on to engage in it. No person can be asked to enter a
sewer — septic tank under a law passed in 2013. However,
callous authorities don’t think it is their duty to stop this
practice. While government agencies stay off from this, pri-
vate firms and housing societies often don’t think twice be-
fore hiring manual labourers to clean the mess in these hell-
holes. Is it due to lack of knowledge of the law or have we lost
the sense of humanity? Our Prime Minister Narendra Modi
showed how keen he was on his pledge of Swachch Bharat.
He appreciated those involved in this clean sweep mission by
washing their feet during the recently held Kumbh in Praya-
graj. But his efforts to create awareness seem to have fallen
on deaf ears. As per the first official government statistics
in 2018 at least one worker died while cleaning sewers or sep-
tic tanks every five days from the beginning of 2017. The
death rate could be higher because the data was collated from
reports in English and Hindi newspapers. These figures were
supplied by 13 out of the 25 states and union territories. Ac-
tivists claim that at least 300 had died since 2017. Did the
deaths shake our conscience? No. Many more were reported
even after wide coverage of the Delhi incident where a child
was seen crying over the dead body of a casual labourer. This
is not only scary but a disgrace for all of us as a society. Eve-
ry government in power pledged to eradicate this evil prac-
tise since 1950 till date but in vain. It won’t burn a hole in our
pockets if we opt for mechanical ways to clean septic tanks.
Also, we could provide the necessary training and protective
gears to labourers in order to prevent such deaths. And this
again is not so expensive that it is prohibitive. What is re-
quired is political will at all levels (it’s not the Prime Minis-
ter’s will alone, it needs to percolate right down to the civic
level). It’s time we evolve into a mature moral society that’s
humane and does not believe in handing over our filth to the
less privileged for a paltry sum. Strict action must be taken
against those responsible for the deaths to send out a loud
and clear message.
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When covering up becomes repellion

Why young Muslim
women are becoming
the firstin their
families to take to

the hijab

ShireenAzam

enyearsago in Bengaluru,
inside one ofthose cookie-
cutter 2-BHKs built in bulk
next to colleges for stu-
dents to escape hostel
restrictions, as I'was contemplating booze,
boys, and cutting sleeves off my clothes,
something very different was happening
in the other room. My flatmate Sanaa
Hyder was considering taking to the hijab.

Iyder and I had little in common—
except that we were in the same BA
course,and that we both came from Mus-
lim families. She had grown up on Ameri-
can TV and music in the NRI alleys of
Rivadh while my adolescence had been
spent on pirated VCDs of Bollywood films
in provincial Ranchi. Much of our rela-
tionship was about me ridiculing her lack
of knowledge of desi culture, and she cor-
recting my pronunciation of the English
words I had read but never heard in small-
town north India. So when conversations
in Christ College’s hip food courts drifted
toPinkFloyd or Sylvia Plath, as they often
did, Hyder—in her sweatshirt, jeans and
colourful Converse shoes—was way more
at home than Iwould ever be.

Inthe scale of conservative-to-modern
that T had been trained to rank women on,
I had not slotted Hyder as the “purdah
type”. Neither had her family, it turned
out. When she went back to Saudi Arabia
forthe semester break and told one of the
elders about her decision to wear the hijab
in public, their first response was: “Are
you trying to teach religion to us?”

India’s popular culture has constantly
caricatured the burqa as a garment of
oppression or ridicule. Ifa Muslim woman
donsit,sheis oppressed. Ifanon-Muslim
hero wears it on screen (probably to dis-
guise himself), it is funny. But what is our
imagination of the hijab? In the 10 years
since I lived with Sanaa, I crossed paths
with several young women who took to
the headscarf. These women grew up
wearing Westernattire, were urban, edu-
cated, had successful careers, and did not
fit into popular stereotypes of the
“oppressed Muslim woman™. No one else
in their families wore the hijah.

“Where [ come from, where I grew up,
the friends I had—it wasn't considered
okay to wear it. It was like taking a step
backward,” says Tasneem Pocketwala, a
26-year-old writer from Mumbai. Wear-

ingjeanswas second nature till she took to
the rida (a kind of hijab that members of
the Bohri community wear) after she fin-
ished herbachelor'sat St Xavier's, Mum-
bai. “Even though I grew up in areligious
family, the understanding was that it
didn’t have to translate to our clothes.”

For Asma Chandragiri, a 24-year-old
who converted from Hinduism to Islam
and married a Muslim while studying psy-
chology in Delhi’s Ambedkar University,
the issue was even more complicated. It
meant upsetting her family, which had not
cometoterms with herbecoming a Mus-
lim. “I would walk out of my home and
oncelwould enterthe bus, Iwould clum-
sily wrap the shawlaround myself.”

Sowhat made these women take to the
hijab?

In that Bengaluru apartment, while
Hyder and I were seemingly going in
opposite directions—she towards greater
religiosity and me away [romit—the proc-
esses enabling our respective journeys
were similar: being away from our families
for the first time, having the time to read
and think for ourselves, and studying a
humanities course that encouraged usto
worry about the world and our place in it.
All this,and good internet connection.

Several women I interviewed for this
article said they took up the hijab because
they wanted to inhabit Islam and the
teachings of the Quran “fully™. This was
distinct from their parents’ generation,
which had been okay with following reli-
gion to the extent that their social
upbringing had shaped them to.

The journeys of these women reveal a
personal and textual relationship with
religion, made possible by education,
access to information, and a certain level
of empowerment or privilege ena-
bling choices. Pocketwala found encour-
agement in a YouTube community of
immigrants in the West talking about
#MyHijabStory.

Safina Khan Soudagar, a writer from
Goa, was studying in St Xavier's Mapusa
when she was gifted a translated Quran by
alriend. Sheimmersed herselfin it, recog-
nizing that she had only read it in Arabic
without understanding it. There was no
one daywhen she decided to “take to” the
hijab. It was an organic, visceral process.

“T always loved scarves. Even for col-
lege, one probably hung on my bag tied in
aknot. Because of pollution, when L used
totravel onabike to college. Iused to put

Inaworld that is intrinsically
patriarchal, the female body
has been pierced by the male
gaze tosuch anextent that it
s impossible to retrieve its
pre-objectified self

ascarfaround me. Eventually, I stopped
takingit offright after I got off the vehicle.
Sotillmy class I would keep the scarftied
on. And then, very gradually, T started
accepting the covering. And one day, [
didn’t take off my scarfin class.” When T
met her at a café in Panaji a few months
ago, she told me she had felt much more
confident since because “T know that peo-
ple are going to look at my work, they
won't look at my outer appearance. It
empowers you to dowhatever you want.
With the hijab, everything is possible.”

Chandragiri's initial struggle was with
howto look good ina hijab. “Earlier, Tused
to wear the skimpiest of clothes. But the
more I learnt about the reasons for the
hijab and why we cover ourselves, I real-
ized it'stotake this pressure offwomen.”

Being Dalit, Chandragiri had gone to
the university named after B.R. Ambed-
kar, hoping foran ideal liberal space, but
the lack of awareness about caste disap-
pointed her. Disillusioned, she found sol-
ace in AmbedKarite groups initially but
moved on to find promise of social justice
inideasin the Quran.

In a world where women are forced to
constantly worry about howto hold their
bodies—what to wear, how attractive to
look—so that it doesn’t come in the way of
how people perceive theirworth, the hijab
canbeboth agodsendand, sometimes, an
extra hurdle.

Afew yearsbefore she tooktoit, Chan-
dragirithought the women who wore the
hijab were stupid. “I never realized that it
wasa bias T had until it happened tome. 1
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had to work extra hard to get my point
across because of the assumption that
people who wear the hijab are not think-
ing forthemselves. Because they don't fit
into the standard of what liberated women
should look like according to Western
standards. Because, you know, a strong
woman issupposed to be one who doesn’t
care about anything.”

Soudagar has had to pay the price for
beinga hijabi. In December, she was due
toappear forthe National Eligibility Test
(NET), an entrance exam for college- and
university-level lectureship. She was in
the queue leading up to the examination
hall when amale official asked herto take
off her headscarf. Shocked, she tried to
argue with the officials at the venue that
she had given the same exam twice in her
hijab, while a long queue full of people
behind her stared on.

When she asked why. she was told they
needed o see her ears because it was a
computerized exam. When she offered to
retie the hijab ina washroom so her ears
werevisible, she was told she would have
tosit without the scarffor the entire exam
anyway. Humiliated and flustered, she
walked out. Standing outside, she checked
the NET website for rules regarding cov-
ering the head and found none. A week
later, she moved the Goa Human Rights
Commission for violation of the right to
religion. The case is yet to be heard.

“Why didn’t you take it off?” men com-
mented on hersocial media post about the
incident. “Anyway you aren’t wearing the
whole thing.” Soudagar said men from dif-

ferent religions, and even Muslim men
from other countries, slut-shamed her.
“How can you do that, right? I put on the
scarf because I respect my modesty. I
respect my religion,” she explains, exas-
perated. “But you cannot decide someone
else’s hijab, somebody’s pace of religion
with their lord. Youdon't have the right.”

While Hyder'simmediate family came
around to accepting her hijab soon
enough, relatives in Aligarh still find it
hard to digest, with comments like “Look,
the dogis barking at you because of your
hijab!” Hyder shrugs, “I am doing this to
please God, not people.”

Regardless of what hijabi women say,
however, they are often asked if they are
oppressed: “Even if it is choice, isn't it
inherently patriarchal?”

In a world that is intrinsically patriar-
chal, the female body hasbeen pierced by
the male gaze to such an extent that it is
impossible to retrieve its pre-objectified
self.

I, like many other feminist women I
know, tried to reclaim my body by freeing
my skin of (some) cloth, hoping that men
would get used to it eventually. We take
loud pride in ourliberation. But we make
sure we hide ourselves and take coverin
shrugsand stoles when we are not feeling
as safe.

We Instagram our body hair but also
wax, we go on diets, we marry, cook for
our fathers, we talk about unrealistic
beauty standards and use make-up. Why,
then, is the question of oppression
reserved only for women who choose to
wear ascarf?

Pocketwalasays she felt the most liber-
ated when she was able to choose to cover
herself.

In adeeply sexist world, there can’t be
anything inherently feminist or oppress-
iveabout letting men see our bodies, just
like thereisn'tanything inherently femi-
nist or oppressive in deciding to cover
ourselves.

AsTwrite this, women in Iran are being
sentenced for protesting against the
hijab—in March, a human rights activist
got 38 yearsand 148 lashes—and France's
Muslim women await the next “secular”
law that will decide how they should carry
their bodies. So the stories of Indian
women who chose to take on the hijab
cannot answer every question about
choiceand oppression in the man’s world
thatwelivein.

What these women’s stories can show,
however, is that while religiosity is often
conflated with conformism, it could be
rebellion as well; it shows religious prac-
tice can goagainst the norms and expecta-
tions of the society people grow up in.

Mostly, however, the stories of Souda-
gar, Chandragiri, Pocketwala and Hyder
should show us that young Muslim
women are quite capable of thinking for
themselves.
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v 22-year-old
attacked with
acid critical

Times NEws NETWORK

New Delhi: The condition of
the 22-year-old woman, who
was allegedly attacked with
acid by her two brothers and la-
ter dumped in Kot village in
Greater Noida’s Dadri, is serio-
us. She has received burns in
the face and neck region, doc-
torsat Safdarjunghospital said.

There was no one from the
family at the hospital.

The woman in her
statement alleged
that her brothers
had taken herona
drive on Thursday
from their village to
Noida and attacked
her with acid

Police said the woman be-
longs to Gulawati village in
Bulandshahr district of UP
and lives with her parents.

Neeraj Malik, SHO, Dadri
police station, said the woman
in her primary statement
had alleged that her two brot-
hers had taken her on a drive
on Thursday noon from their
village to Noida. “Midway, the
accused brothers pushed her
out of the car and threw acid
on her face,” he added. Police
were alerted by a passerby
who spotted the woman on the
road with her face burnt.




A iy, Dainik Bhaskar, Delhi
Saturday, 11th May 2019; Page: 7
Width: 7.96 cms; Height: 15.70 cms; a4; ID: 29.2019-05-11.36

&

R

— A
%n.- RIGHT >

K"

]
P — -
USRI R [|A A

fopen gqendd, @ PRuAR

Wd | 'R ¥ @A Tt 15 9
I AAGeh! ol Th VST YT o A
3T U9 T H e 39 foleR
Y 3TTET hlch T Rt 3T
A & T Pl IHh T
o B o1 U1 =l 39 3TER
W ASHI o ok HHT H Ui T
Sl § @ISTsie ol &t 3T TTSeht
e 3T o 919 Helll Al
o1 HHT Y 379 5 o TR | e
ol TG T T T ST 3R
T AR & o s T
qferd T H TR gt e
IR g J Al TR I
TRTR = T




A iy, Dainik Bhaskar, Delhi
Saturday, 11th May 2019; Page: 9
Width: 8.11 cms; Height: 26.79 cms; a4; ID: 29.2019-05-11.52

&

%w‘f J o
S
gl &l Ald

ki
1
b
A
&3y

el foh sT=it ol | A @R Tl
& & 919 Fel, q9 39
R 2T Seie § i 9@
S faedt 2t €, S s B
g TR i SR O T 9
T €1 39 W B U W
R & fafham qeifter =t
3R AR = Sarn T s=dt
ol & ] STOqdier &Em T
o, I 15-20 e et &
Tt = v A o o




e -’ﬂﬁw;. Dainik Bhaskar, Delhi

Saturday, 11th May 2019; Page: 11
g Width: 16.29 cms; Height: 5.25 cms; a4; ID: 29.2019-05-11.79

s N\
“ @R H 31detl fpRIiRY Tl EMhT BT G

TaTferRR | T AT & o VYU H R H 3fehail R o @
3 QI A STH H ARA 3 Gl St hcd oL fedT| 512+ 20
femr qurit B1 forma o ok foReiid & =R o 3vehelt @1 &1 Ua
<A & R 3 TR Ug= 3R 5hed 1 T i




Dainik Bhaskar, Delhi
Saturday, 11th May 2019; Page: 11
Width: 15.76 cms; Height: 13.31 cms; a4; ID: 29.2019-05-11.81

ﬁw;.
‘8

*a aﬁwmﬁ—nﬁmﬁﬁmﬂmﬁaaﬁh

STIGR | AFTSH 1RT At
SEER | L IR G Eo

TTell, G, Ui Gfed et

FARL & og IS foae
T STEN TR TE T 2
TSTIT = Shetare I hilid U1et oh
TSic hi TE hIH i T 3R
SR | &R, 3 hetaed o
WRTT el W 3= Gfedl
o IoeH ohl 3TRY o §T
suﬁﬁmaagﬁm?ﬂﬁwﬁ

FRIdl helded l JhT o
T 9| 9 TRH HoldRel 8
SIS T A1 T e |
Sy d-—lchl gr&-ll R @ fem
% TAd FR T qh o
T ot BT Wl Shetae]
3R 2 fF 91T werfenfEt
= sifdftea fStenm shetaet yom

I Bl TTEA, 9STaT Tl To
HeT T3 Toueg 148, Tou
3TERT A e T, ol 3Tee]
WM A, ST-ar wfaget

SR S @H hl 9
3 9§ Ul ARSTSH T,
MY 3TT=R0T Tel STHEifed
TS ST SR fefarm|



Dainik Bhaskar, Delhi

Saturday, 11th May 2019; Page: 11
Width: 32.04 cms; Height: 27.58 cms; a3r; ID: 29.2019-05-11.82

AT 7 UH3MIS3IR 16l i3 Te dl Hie) o
B Gl, ATGR IR PRATS : AIUH Macild

T U g foran ST, STeTer geRd HIEe
T ATHET THT o IITHE ST Sieg, feemad =

3TCTE R HTHETT
MR = | I

3o’ o IERTST H 9fd oh
TE Tt o T 39 37- SHT
ﬁﬁmﬁwmﬁﬁ‘aﬂ%

i S HEHH

I & 3 TR HE AHER
THRTRIIR TS el UM ol
Ty} AR o Udt ST &

BRI B ad TR B B3 31 feam

TSI shl SieT %l GE% ST g Taalid - hal foh Tl

R Uehe T <6h &1 BH Teh T THaEmn B TRt i

T Tl feATd, e ISR $6 TRE i <hlg SIReld el &1l 39
9 T 29 YRR W @ 8, HETR i SFar e < 7 21

ST foh STh! THBTESTR &S
B R ST Ol et
foF o § THITER TS =i
2l TS| HehaHT &1 A
R YHER & Raas SRR
BT | YRR ol feeett 9 ™
3 & 1§ S TRUE T

5t = Hifgan 9 Sa=id &

€ HYUME & | el o
el foh 3TeTer oRH HIH i
Y AFR =9 § I
foFer s@m sEe dRed I
e WA shl AT
gl 3=H Her fe =
TWE ¥ TEE-TEe & oy
Aiea Sifthe TEE-TEd W
TR o k9 QU AT
FA B, S @ A wW

i F el e @ SRR

Tfgemedl o =R I Ushd
& fora o= fome st

hei-hel I B2 © SEh! I BT TH 3MUR R FHEaE!
1| IR el foh TerHe 3t e ol i HHRE o7 @ &)
iR gt i ¥ ffe Usd w1 9T €1 9 v & vee
feudte & gs 81 o difed ufem & sia=ig S|




A iy, Dainik Bhaskar, Delhi
Saturday, 11th May 2019; Page: 17
Width: 8.21 cms; Height: 13.29 cms; a4; ID: 29.2019-05-11.151

&

g ( :

%— 1L ;

Rty ™ mgﬂmmﬁg
SBU O dIG
AT il Usl

el | 3T o deTehal |
NECICARS M IRE R ]
S =T A FE
T e 7| U hifc
Stoelt o Hdlfsleh e H 15
AT S 81 T 6T i
ot S TR €1 Uk TR A
hIcH SISt feerd weh AfEsTg
% G US W THST 96
e feRaT| 3171 THEHE
AT = 3R fore foram|




s iy,

& "y
N7

wrg g
any move®

Navbharat Times, Delhi
Saturday, 11th May 2019; Page: 2
Width: 16.34 cms; Height: 39.47 cms; a3; ID: 33.2019-05-11.27

TEMH ST
feTd uRar
4 BIST =

W TS HaTeardT, Suet

e ¢ TeH 915 UH ford
difgd IRER i Rehad /= e
o= T g ST o Raes 9
TS 81 Tl | FHifeh < <1 7
1A el dfceh Sl ek Il
I LA hid gU Suld I g4
e e o1 | difsd efetd uRar
F s 3o o foF o geud
A UF R GE AR Feot i
% TE A 39 A 2| S
% TH H U ol Sl €2 T
off Sfaifeh 9fd o1 BR He T o)
39 BHl H difed ferd ke 39
HE ST T fF A
QfeTd bl el o |
IRT ¢ & &5

YA & | SRR THH-THe
FHYH & ¢@d W 39 42 A
I TS A i Yo A SR
+ Rgars ARdie, 99 ¥ 9RA
o YT T TH I RIET
e gt fR B |

3R § fF 28 A I IH
o927 el H 9T S o foTd ST %@
off | S SR SR 3 39 g
W 9 U o 9= 4 99 Hi
I S SR Y Higel 3R
3Tk el R gHel & o | Afgel
F TY W 9 U F R W A

3 g 3T YR

B U-UEE) BN B
TEA W 3§ 42 feA 91
RIS UM B Yo =
IR P RacTh Tof
g3 B4

T | 9RER W SR 8 6 e
S g
U &l G | 39 I he Th
U Ued Jel ¥ "M @l
Hh T o T Hifche T fm
W ER TR €1 Hfeen o 3Ry 2
o o =l T 377k UReR & foe
SHfcrerR STeal 1 EHIE
gt Mo

SR < e o

T weeell W i T @
2 | 33T, Uifed URaR U=,
P A (R, U H Tl B
IRER H U § 99 9= & | ARel
=5 e 2 o oty mreted sk
2| 39 UFH 2| % I H
fife a1ed, o= @, ©ig Aed 9
=T A Ted § | e e o
IR & R 2016 T 39T TEEH
T 4Tl 2017 H e R
AT el STy Tole 2
T TE O FE 9R B B
Al TR ST T HRUE T R & |
3R 2 R HepH Grell ok el
IR T 9 TR T




Navbharat Times, Delhi
Saturday, 11th May 2019; Page: 12
Width: 9.26 cms; Height: 18.88 cms; a4; ID: 33.2019-05-11.85

IIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIIII

B 3TEUCATH, SR : TSR oh 3R
T e % G @ Sferd dfgen ¥ TRy
H TIEE IRE & 9IE [ORIY WeYH o
Reeifret <4 B | Yehe 1 ASTEFT STEqE
T S 37t = T o forre 1 ey forar|
Wi ol & HReE TgIRR H T[S
T S e H e
TYGIRER Fhdl TeH W IN
Dl ST 3| SR, T WHR
H HRIG = T A H SR
TSH N T e 6.4
IR 3 arﬁﬁx‘rﬁ SIBCany
Frger e €1 fore

% Iy S Il gRT STeiRa STey &
SFTER a9 <l 10 oA & s i e
T fermT Bt T B | STERT % STER,
Wﬁmﬂéﬁmﬁawmﬁ@r
S0 1 1€ SOl O i TR o St




Navbharat Times, Delhi
Saturday, 11th May 2019; Page: 13
Width: 16.56 cms; Height: 28.23 cms; a3; ID: 33.2019-05-11.101

Y difgar 3R R A
B <t MG, & PIc A

Ta'a»”rwm's‘sm

il BTE HIe o TellchR & Ueh
aHel § odfsar @ s W
MR ® R & B <,

w%

“%aw mwﬁj

difger o e ® o 3H 3R T

F NG IS WA B AR
GIi-gel U W @ B | e

% Telfeeh, SR %
TGN % A DI 1 oEl
A A S wedd S G
I A AT  AIEEE,

o e AR PSR F ol % faaw @
IR I ard NP DR AR 51 U o SEA
TR 9o J frew  F90d Tl T WS FH A TR
e iRd Ueh 3TeST F T 3=H e
T fUsel 97 U Aieell g9 g S RS9 AR o Heei 31
S WA T H | Afee A [l = 3% AR
Hag o Ush Yo o9 H Teh HfeR Fdl wedHd ¥ faar &«
& el M & 91 376 3R 01| 39 °ie S § o |

YRT 420 & ded ShHST: FolehR
31 HRETE & 3R oI 9|

fge WA <ufd A %o
o T Hd gU hal foh TelchR
Hl HUT A & IHT J TER

Terfa ¥ Red # & 3R Afeen

IS R |

difed = 3o H el o 9%
IR IR G-It T WA ®
®© T e dRitfE § ds 9
a1 foh 3R R HehaHT ST T&H

Tl IS HAeTd el BT |



ﬁ#""%

Hindu, The, Delhi

Saturday, 11th May 2019; Page: 3
Width: 18.44 cms; Height: 13.58 cms; a4r; ID: 32.2019-05-11.18

5(5

! Alwar gang rape: SC/ST panel
for FIR against negligent’ cops

PRESS TRUST OF INDIA
ALWAR

National SC/ST Commission
Vice Chairman L. Murgan on
Friday recommended that an
FIR be registered against police
officers whose alleged negli-
gence led to delay in action in
the Alwar gang-rape case.

Mr. Murgan along with Rajas-
than Chief Secretary D.B. Gupta

and DGP Kapil Garg held a meet-
ing in Alwar to review the pro-
gress in the case.

“I have asked that negligent
police officers should be booked
under Section 4 of SC/ST Act,
charge sheet should be filed
within 15 days and the case
should be monitored on a daily
basis,” Mr. Murugan told repor-
ters after the meeting.
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Dalit women labourers In

IP Singh, Neel Kamal &
Manish Sirhindi

Chandigarh: In the wide ex-
panse of a green field, Shab-
bo is busy digging up pota-
toes and gatheringthem ina
sack. At the end of seven
days she will get Rs 1000 for
the work. Then she will start
looking for employment
all over again.

Illiterate and still in her
early teens, Shabbo doesn’t
even know how old she is.
Asked about her age, she
blushes and looks to her
mother, Dheero, for an an-
swer. The older woman, a
widow, isn’t sure either. Her
guess is that Shabbo, from
Sarang Dev village in Amrit-
sar, should be about 14.

Uneducated and dirt poor,
thousands of women labour-
ers are employed in farms
across Punjab. But the lush
green fields that provide sus-
tenance to a substantial pop-
ulation of the country hide
tales of exploitation, sexual
and otherwise, discussed on-
ly behind closed doors.

An overwhelming 92% of
the women are Dalits and are
often forced to work under
exploitative conditions, say
researchers from Punjabi
University, atop state varsity
in Patiala. According to
some estimates, there are in
allabout15lakh agricultural
labourers in Punjab.

Professor Gian Singh, ex-
pertonruralandagriculture
economics, and his team col-
lected primary data from
1,017 households across 12
districts of Punjab. Their

According to a study, 70% of the women labourers admitted to acing

sexual exploitation. In Punjab, 92% of the women labourers are Dalits

study, released in April 2019,
found that 70% of the women
admitted to facing sexual ex-
ploitation but had kept quiet
about it. Many were victims
of castediscrimination.
Compounding the situa-
tion is their social and finan-
cial condition. Almost all of
them in debt, most are too
scared to protest as they fear

losing precious days of wag-
es, even if the money is often
below what can be consid-
ered minimum.

“We have to face various
types of abuse and often sex-
ual advances. If we speak up,
who will hire us?” Rajbir
Kaur from Khunde Halal vil-
lage in Muktsar district said.

According to Gian Singh,

an average rural woman la-
bourer in Punjab earns Rs
77,198 annually. The amount
is too low to meet even basic
needs and ends up pushing
thefamilies into deep debt.

Singh added that usually
the amount of loan taken is
not too high but moneylend-
ers charge steep interest
rates, making it difficult for
borrowers to repay. He said
that 93.71% of women la-
bourers who were part of the
study were reeling under
debtand the average amount
was Rs 53,916 per household.
A little over 81% of the loans
had been taken from non-in-
stitutional (local) lenders.

About 90% of the study
respondents were not aware
that they were entitled to
standard working hours and
minimum wages. Over 36%
of them were not paid equal
wages compared with men.

“Work starts at 8am and
there are no breaks until
Iunch. Most of us try to fin-
ish asmuch as possible since
we arepaidtocompleteacer-
tain task and not on a per day
basis,” said Dheero.

The debts have grown in
the last decade as agricul-
ture becomes highly mecha-
nised, eating into the odd
jobs that employed the wom-
en workforce. Economic dep-
rivationduetolower employ-
ment rates has had another
fallout. The families now mi-
grate to wherever they can
find jobs, which keeps chil-
dren from getting an educa-
tion. Dheero said that both
Shabbo and her son Nanak
have never been to school.

Puni bttleex buse
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Wiy Gang rape in
Sikar, 3rd case
in Raj in 15 days

A married woman was alle-
L )\ gedly gangraped by two
men at her Fatehpur home in
Rajasthan’s Sikar last Tues-
day night. After the survivor
lodged a complaint on Thurs-
day, the two rape accused and
their aide were held. This is
the third gang-rape in the sta-
te in a fortnight. In her comp-
laint, the survivor alleged the
two rape accused were emp-
loyed by her family for reno-
vation work at her home.
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Cab driver held for molesting passenger

Sidharth.Bhardwaj@timesgroup.com

New Delhi: A week after awoman was
allegedly molested by her cabdriverin
Dwarka, the accused was arrested.

DCP (Dwarka) Anto Alphonse said
that the accused, Ahsan (26), has been
sent to 14-day judicial custody. The in-
cident, which allegedly happened on
Saturday evening, wasreported on Tu-
esday, when the woman went to police.
Based on her statement, a molestation
case wasregistered.

In her statement, the 27-year-old
woman told cops that she had gone to
Dwarka sector-12 for work and boo-
kedan Uber cabtoreturnhomeinthe

evening. The driver who came was
different from the person whose cre-
dentials were registered with the
company. The woman, however, took
the cab and sat on the rear seat.

After sometime, thedriver alleged-
ly told her to come on the front seat as
the pressure in the rear tyre was low.
The woman agreed and sat next to the
driver’sseat. The woman told copsthat
later, the driver, while being on call
with someone started abusing and
threatening that person. During this,
he allegedly touched the woman in-
appropriately When the woman resis-
ted, he initially feigned ignorance and
said that he touched her by mistake.

However, he again touched the
woman inappropriately and when
she threatened to tell police about it,
the man stopped the cab at a desola-
ted stretch in Dwarka.

He then forced the woman to get
down from the car and sped away.

The woman told cops that she also
tried contacting the customer support
system of the cab aggregator during
theride, but instead of helpingher, the
officials allegedly told the driver to
end the ride there itself and ask the
woman to get down from the car.

After noting down the details of
the cab, police teams checked the GPS
location of thecab.Thecopsthen went

to the driver who was registered with
the company. However, it was found
that he had given his cab to his cousin
Ahsan, who is from Sohna, Gurgaon.
Police tracked the movements of Ah-
san and nabbed him on Friday.

Uber spokesperson, when contac-
ted, confirmed the incident and said
that they are working with the autho-
rities in the investigation. “What'’s be-
en described is unacceptable and has
no place on the app. We are already
working with law enforcement offici-
als to fully support their investigation
and the driver’s access to the app has
been removed,” the company’s
spokesperson said.
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gy mwﬁ 1 killed, 16 hurt
in Assam town,
curfew clamped

Silchar: Anarsonist waskilled
in police firing after communal
clashes erupted in Assam’s Hai-
lakandi town on Friday, which
also left 16 people, including
three policemen, injured. The
administration has imposed an
indefinite curfew in the region.
Sources said Friday prayers
were organised near the Puran
Masjid at Srikishan Sarada
Roadresulting in traffic conges-
tion. Trouble began when some
people started pelting stones on
those who attended the prayers.
Vehicles were torched and
16 shops were vandalised, said
police. Cops opened fire to con-
tain the violence in which one
Jamiruddin Tapadar (28) got
wounded and later succumbed.
District magistrate Keer-
thi Jalli issued an indefinite
curfew and extended it to the
entire district till May 12.
BB Goswami | TNN
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BJP NOMINEE BOOKED
FOR ‘MOLESTATION’

BJP’s Diamond Harbour candidate
Nilanjan Roy has been booked
under the POCSO Act after being
alleged to have molested a minor
girl inside a house at Falta in West
Bengal, police said on Friday.
Sources in the West Bengal
Commission for Protection of
Child Rights said it received a
complaint from the alleged
victim. It asked the state chief
electoral officer Friday to take
necessary action against Roy
within 24 hours and the police to
arrest the BJP nominee under the
POCSO Act.
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~+ Kashmir and Balochistan are a study in contrasts - separatism in
the first is fuelled by Islamism while the second is a victim of it

Carl Clemens

If there ever was a
contrastinideologyand
circumstance fit to be
highlighted, it would be
Baloch and Kashmiri
separatism. From time
to time, one hears talking heads on
Indian TV juxtapose the Baloch
independence struggle with Kashmiri
separatism in the clumsiest way possible
— by suggesting that Pakistan has no
right to talk of anti-terrorism operations
in Jammu & Kashmir while it conducts
counterinsurgency operations with far
greater brutality in its own restive
province. Or that India could support
the Baloch struggle as payback for
Pakistani-sponsored terrorism in J&K.
To say that this is a false equivalence
would be an understatement.

First, consider that separatism in
J&K is a case of Islamic radicalisation
and an invidious exploitation of multi-
cultural democracy. Islamists in Kashmir
have ethnically cleansed non-Muslim
Kashmiri sons of the soil from their
ancestral homesteads, making them
refugees in their own country. On the
other hand, the Baloch struggle for
independence is led by secular and
moderate Muslims against exploitation
and colonisation, who also resist the
injection of radical Islam into their youth
by Pakistani government and army
backed terrorist organisations.

Baloch culture forms a part of the
rich tapestry of the Indian subcontinent.
Their historical homeland, Balochistan,
sits at the junction of three cultural
spheres —the Indian subcontinent to the

east, Persia to the west, and the Arab
Gulf countries that are just across the
waters from this province's idyllic
coastline. Their ideological and cultural
currents draw upon this innate diversity.

Second, Indian Kashmir is a state
that receives much greater central
governmentaid per capitathananyother
state in the country, and the standard of
living is hugely subsidised. Between
1961 and 2011, J&K’s literacy increased
from 13% to 69%. On the other hand,
Balochistan witnesses the ruthless
economicexploitationof itsrichnatural
resources, keeping the impoverished
local populace in a state of dire depriva-
tion. In 2017, Unicef declared that half of
all children in Balochistan suffer from
effects of malnutrition, while infantand
mother mortality remain unmatched by
any other Pakistaniprovince.

Those Baloch youth who educate
themselves and articulate their identity
or complain of injustice are the prime
targets of extrajudicial ‘disappearances’
and assassinations by the Pakistan
army and frontier corps. Deliberate
targeting of the Baloch intellectual
class has been noted in all human rights
reports from that region. Thus, the local
population is kept impoverished and
uneducated, and the youth routinely
culled. This is exactly what Pakistan did
in Bangladesh in1971.

Third, Kashmir is a province where
there is no suppression of local culture,
religion or language by the Indian state.
On the contrary, it is the Islamists who
have radically Islamised the culture at
the direct expense of native historical
culture and religion both Hindu and
Sufi. Kashmiri Islamists also actively

Baloch National Movement
spokesperson Nabi Bakhsh
compares the colonisation of
his land with the plight of
Native Americans

suppress the rise of Kashmiri Muslim
women to positions of power, education
or the performing arts, ruthlessly
enforcing the veil. The internet is used
as ameans of intimidating and bullying
Muslim Kashmiri public figures who do
not toe theirline.

Ontheother hand, Baloch nationalists
are fighting to preserve their language
from forced Urduisation, and their
culturefromcreepingreligiousradicali-
sation. Pakistani history textbooks
describe the Baloch and other ethnic
minorities in blatantly insulting terms.
Theinternethasbeenshutdowninlarge
parts of Balochistan for years now —
especially those parts that have a high

number of educated Baloch residents.
This is the Pakistani government’s
method of suppressing communication
and freedom of speech.

Fourth, Kashmiri Islamists are
fighting to maintain their pampered
“special status” within India - because
of heavy government subsidy at the
expense of the Indian taxpayer. It is this
addiction to the gravy train as well as
the intoxication of religious and racial
supremacism that is the driving force of
KashmiriIslamist separatism in India -
not negative discrimination within
India, not economic exploitation, and
notalack of cultural orreligious freedom.
On the other hand, the Baloch struggle
is a fight against all of these forms of
suppression and exploitation.

It is the Pakistan army which has
a parasitic relationship with the
economy of Pakistan as a whole, and
Balochistan in particular. In fact,
unlike the Kashmiris who enjoyed
complete control over their land, the
Baloch are helplessly watching the
usurpation of their land and are forced
tomigrate out of Balochistan.

Finally, separatism in J&K is a
matter of concern for votaries of multi-
culturalism and believers in the potential
strengths of civilised diversity while
Baloch National Movement spokesperson
Nabi Bakhsh compares the colonisation
of his land with the plight of Native
Americans. Drawing a false equivalence
between Balochistan and Kashmir
only serves to discredit the Baloch
cause internationally. It sounds petty,
manipulative and most of all, ignorant.

The writer is an information technology
and public policy expert
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Hospital fire

M JAIPUR: A fire broke out
in a medical shop on the
premises of the state-run
SMS Hospital on Friday
morning, following whi-
ch the hospital adminis-
tration shifted 125 patie-
nts to another ward, offi-
cials said. Hospital and
fire officials said there
was no loss of life. But
family members of a pa-
tient who died early mo-
rning alleged that smoke
and suffocation had kill-
ed him. The fire appar-
ently broke out because
of a short eircuit rit
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«» Man stabbed, robbed

of jewellery in train

NEW DELHI: A 38-year-old
employee of ajeweller in Bihar
was allegedly assaulted,
stabbed and robbed of his
backpack and travel money
belt containing jewellery
worth around 1.5 crore by a
group of four or five men in a
moving train between Sadar
Bazaar and New Delhi rail-
ways stations on Thursday
evening, the police said.

The man, Lal Babu Yadav,
suffered stab wounds on his
ear,nose, shoulder, abdomen,
and head when the assailants
attacked him with knives and
apistol’sbuttforresisting. He
was travelling in a local train
to reach New Delhi railway
station from where he had to
board a train for hishometown
in Bihar, the police said.

Deputy commissioner of
police (railways) Dinesh
Kumar Gupta said a case of
voluntarily causing hurt in
committingrobbery under IPC
Section 394 was lodged at New
Delhi railway police station.
“We are verifying facts and
tryingtoascertain sequence of
events. Teams have been
formed to probe the case.

Yadavtravelledinalocal train
to prevent frisking,” he said.
Police said Yadav works at
jewellery store in Siwan and
was employed by its owner
Nirbhay. They said he buys
jewellery from shopsinDelhi’s
Chandni Chowk twiceamonth
and takesitto Nirbhay’s shop.
An officer said Yadav col-
lected more than three kilo-
grams gold jewellery from
Chandni Chowk. “Four orfive
men, cornered him and asked
himtohand over the jewellery.
When heresisted, they stabbed
him and hit his head. Yadav
claims many passengers wit-
nessed the crime but noone
helped him. The robbers fled
with his backpack and the
travel belt,” the officer said.
Police said Yadav went to
one of the shops from where he
had bought jewellery and
asked the shopkeeper to take
him toahospital. Headmitted
him to Ram Manohar Lohia
Hospital. “The crime came to
light when the shopkeeper
asked Yadav about the jewel-
lery, and he narrated the inci-
dent, who then informed us,”
he added. HTC
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m mwﬁ Alwar gangrape case: SC/ST panel

wants FIR against ‘negligent’ cops

OUR CORRESPONDENT

ALWAR/JAIPUR: National
SC/ST Commission Vice
Chairman L Murgan on Fri-
day recommended that an FIR
be registered against police offi-
cers whose alleged negligence
led to delay in action in the
Alwar gang rape case.
Murgan along with Com-
mission secretary Pritam
Singh, Rajasthan Chief Secre-
tary D B Gupta and DGP Kapil
Garg held a meeting in Alwar
to review the progress in the
case, which has triggered wide-
spread outrage in Rajasthan.
"I have asked that negli-
gent police officers should be
booked under section 4 of SC/
ST Act, charge sheet should be
filed within 15 days and the
case should be monitored on
a daily basis. The family has
demanded government job. I
have asked the district magis-
trate to see how it can be pro-
vided, Murgan told reporters in
Alwar after the meeting.

The victim's husband had
claimed that he had approached
the police on April 26 after the
incident, but an FIR was filed
on May 2. He had alleged that
the police did not take action
saying that they were busy with
elections.

On Tuesday night, the Raj-
asthan government removed
Alwar Superintendent of Police
Rajiv Pachar and suspended
SHO of the Thanagazi police
station Sardar Singh while four
policemen were taken off active
duty.

Murgan said that a com-

pensation of Rs 4,12,500 has
been paid to the woman victim
apart from Rs 50,000 provided
by the women and child devel-
opment department.

The victim's family submit-
ted a memorandum for speedy
trial, compensation and gov-
ernment job. The Commission
has also asked the state govern-
ment to check how the victim's
husband can be provided com-
pensation under SC/ST (Pre-
vention of Atrocities) Act, he
added.

Meanwhile, protests contin-
ued in parts of the state includ-

ing in Makrana of Nagaur
district and Kota where people
demanded strict action against
the accused.

Police have arrested all six
accused -- Indra Raj Gurijar,
Mahesh Gurjar, Ashok Gur-
jar, Hansraj Gurjar, Chhote Lal
Gurjar and Mukesh Gurjar --
on charges of gang rape and
filming the crime.

On April 26, the victim
was riding pillion on a motor-
cycle with her husband when
the accused, who were on two
bikes, accosted them at Than-
agazi- Alwar bypass and took
them to an isolated place off.
They allegedly beat up the hus-
band and raped her in front of
him, threatening them of dire
consequences.

Mukesh Gurjar allegedly
filmed the incident in his
mobile phone. The victims
went to the police when the
accused demanded money for
not circulating the video on
social media, but the FIR was
lodged only on May 2.
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be booked for
sexual assault

KOLKATA: West Bengal State Com-
mission for Protection of Child
Rights has directed the CEO of
West Bengal to take action within
24 hours and has directed the
policetoarrest Nilanjan Roy, the
BJP candidate from Diamond
Harbour constituency, for alleg-
edly sexually assaultingand out-
raging the modesty of a 17-year-
old girl. Thealleged incident took
place on April 26. Provisions of
Protection of Children from Sex-
ual Offences Act sections have
been slapped against Roy. In a
separate incident, the convenor
of Bharatiya Janata Yuva Mor-
cha in Howrah sent to judicial
remand forallegedly morphinga
picture of Mamata Banerjee.
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" Dalit groom’s horse

ride triggers threats

HTCorrespondent
« lefters@hindustantimes.com

AHMEDABAD: Tension gripped a vil-
lage in north Gujarat’s Sabar-
kantha district on Friday after
some upper caste residents
objected to a Dalit bridegroom
ridingahorse duringhis wedding
procession, a day after a similar
controversy brokeoutinanother
villagein the state.

Accordingtopolice, the upper
castemembersallegedlyissueda
diktat asking the bridegroom,
Sanjay Rathod, not to ride a
horse, leading to tension in Sit-
wada village. Later, police per-
sonnel were deployed in the vil-
lage to ensure that the situation
remains under control, said Pun-
jabhaiDesai, a police inspector.

He said there was no formal
complaint was registered by
eitherside.

On Thursday, some Dalits had
faced social boycottin north Guj-
arat’sLhorvillageoverasimilar
incident. The police arrested five
persons, including Lhor sar-
panch Vinuji Thakor, under the
provisionsof SC/ST [Prevention
of Atrocities] Act in connection
with Thursday’s incident. The
gram panchayat had passed the
boycott resolution and also

INCIDENT FROM
GUJARAT LEADSTO
TENSIONS, COMES DAY
AFTERDALITSIN
ANOTHER VILLAGE IN

———

announced a penalty of 35,000 on
the Dalit bridegroom, allege the
latter’srelatives.

“Arrestshave beenmade. But
the boycott against our commu-
nity continued even on Friday.
We will see what the minister
does about it now,” said Manu-
bhai Parmar, a relative of the
bridegroom. Deputy CM Nitin
Patel on Friday visited Lhor vil-
lage where the Dalits complained
thatthey weredenied even cere-
als and milk by shopkeepers.

Theincidents also snowballed
into a political slugfest between
parties. Bahujan Samaj Party
chiefMayawati criticised Prime
Minister Narendra Modi for fail-
ingtoprotect Dalits’ rights. Patel
accused “outsiders” of fuelling
tension for political gains.

Analysts claim, Dalits in the
state continue tofacediscrimina-
tionalthough they are now more
aware of theirrights.
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gl J die vyhile cleaning
tanks in Thane

THANE: Three workers died of
asphyxia while cleaning a sewage
treatment tank without any
safety gearata Thaneresidential
areaon Friday. Atleastfoursuch
known cases havebeenreported
since October 2018.

Two contractors Vaibhav
Patil, 36, and Jitendra Khair, 32,
have been arrested under
IPC section 304 (for causingdeath
by negligence).

On Thursday, nine workers
started cleaning three sewage
tanksatPride Presidency Luxu-
ria complex around 4pm. They
finished the work beforedinner,
and decided tocleanafourth tank
thenextday. But the contractors
insisted they clean the tank after
dinner, the workers said. “When
thelabourers entered thefourth
tank, they died of suffocation,”
said Santosh Kadam, an official at
Thane Municipal Corporation.

The deceased have beenidenti-
fiedas Amit Piwal, Ajay Bumbak,
and Aman Badal, all in their
twenties. HTC
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G‘RAVE Haizie) 8 MUSLIM WOMAN BURIED AS PER VANKAR TRADITIONS BY MISTAKE

Ahd morgue hands wrong body to family

Gargi Raval
gargi.raval@dnaindia.net

Ahmedabad: In a mortifying
error, the wrong corpse was
handed to a family by a city-
based hospital and had to be
exhumed later.

Nasreen Bano, passed away
on Thursday at VS Hospital,
and her body was kept in the
morgue. “Our relatives were
coming from Karnataka for
the last rites a few days later;”
explains Wasim Shaikh, Nas-
reen’s brother. The 25-year-old
had come to the city to deliver
her third child and was preg-
nant at the time of her death.

In the same morgue lay the
body of 19-year-old Mittal Ja-

dav, who had been stabbed
earlier in the day Her body
was brought to the hospital for
post-mortem and the grief-
stricken family refused to col-
lect her remains until the at-
tacker was nabbed.

Police arrested an accused
on Thursday evening and the
family went to collect the stu-
dent’s corpse at around 2 am
on Friday. However, they were
given Nasreen Bano’s remains
by mistake.

“Neither the family, peon or
police identified nor con-
firmed that it was Mittal,”
said Bijal Patel, the mayor of
Ahmedabad Municipal Corpo-
ration and chairman of VS
Hospital Board.

UNUSUAL CASE

Mistaken for Mittal Jadav
(above), 25-year-old Nasreen
Bano (left) was buried as per
Vankar traditions. The 19-year-
old was stabbed on Thursday,
while Nasreen passed away at
V'S Hospital on Thursday. Both
will be buried on Saturday.

The error was discovered
when Wasim came to retrieve
his sister’s remains. “Her
body was not there,” he said.

Local councillor Badrud-
din Shaikh untangled the
mess with the help of the po-
lice. Fortunately the Bavla-
based Jadavs belong to the
Vankar community that bur-
ies, not cremates, their dead.

The police exhumed Nas-
reen’s body on Friday evening.
“When we saw the body, we
realised something was differ-
ent,” said Mittal’s uncle, “But
we assumed it was due to
chemical changes caused by
decomposition.” Both families
will lay their relatives to rest
on Saturday.
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‘Have lost my son, what to expect

[1OW.

Naveeta Singh
S_naveeta@dnaindia.net

Fifty-five-year-old Vrishpal
Pivhal choked up as he looked
at the picture of his younger
son Amit, who is no more. His
worst fear came true when
Amit died while cleaning a
septic tank in Thane’s posh
housing society Pride Presi-
dency CHS on Monday early
morning. “I had heard of in-
cidents where workers die
while cleaning septic tanks
and did not want my children
to be involved in such a pro-
fession,” Vrishpal said while
he could not control himself
from breaking down.

Although Vrishpal, who
hails from Bhayander’s
Ambedkarnagar, spent his
whole life cleaning streets
and toilets, he wanted Amit
to study and get a decent job.
“I wanted him to study and do
well in life. I did not want him
to pursue a job such as this
one as I know people suffo-
cate to deat while cleaning
septic tanks,” he said.

He further said that Amit
never paid heed to his words

-ather of deceased worker

= _ : r

I had heard of
cases where
workers die while
cleaning tanks; didn’t
want my kids to be in it

Vrishpal Pivhal,
Father of Amit Pivhal

and continued to take up tem-
porary pieces of work as as a
manual cleaner over the past
one year. “I have tried to stop

him many times, but he
would take up such jobs that
would pay him Rs 800 per
day,” the father further said.
Amit left the house on May
9to clean a septic tank and he
now, he will never come back,
his father regrets. “When the
incident happened, one of his
co-workers called me up to
pass on the information. The
contractor did not even both-
ertotell us,” headded. “I have
lost my son. What can I say?
What can I want?,” he said.
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“ Three youth choke to death
while cleaning septic tank

Young men from Bhayander die in a posh Thane society, FIR lodged against 2 contractors

Naveeta Singh

s_naveeta@dnaindia.net LA
rree
Three of eight manual clean- L8 B
ers died on Friday, at around L '
12.45am, in Thane. One of "" iag.
a2gp, I

them is in a critical condi-
tion and is undergoing treat-
ment at a private hospital in
the city. Until the story was
brought to the media’s atten-
tion, the city police were in
the process of arresting the
two contractors, who had
hired the youth.

On Thursday afternoon,
eight youth, all in their twen-
ties and from Bhayander’s
Ambedkarnagar, left their
respective homes to manu-
ally clean septic tanks in a
Thane society. They were
hired by private contractors
— Vaibhav Patil and Jitendra
Khare — who took up con-
tracts of cleaning septic
tanks in housing societies.

At around 5pm, the work-
ersreached Pride Presidency
Luxuria CHS (co-operative
housing society) at Dhokali-
naka, Thane. “They had to
clean four septic tanks,
which were inside the sewer-
age treatment plant located
on the society’s ground
floor,” Rajendra Sodha, a
friend of the youth, said.
They cleaned three tanks and
took a dinner break at
around 9pm.

After dinner, at around
11.30pm Amit Pivhal (22),
Ajay Pivhal (21), Aman Bha-
dad (21), and Ajay Bumbak
(24) entered the fourth septic
tank. As Amit entered the
tank with the help of a rope,
the toxic fumes hit him and
he fell. Aman, who was fol-
lowing him, tried to save him
but got affected by the fumes;
even Ajay Bumbak and Ajay
Pivhal were severely affected
by the toxicity and all of
them fell. “The contractor
should have left the tank
open for some time for the
gas to pass, before the work-
ers entered, but he did not
take that course and the
workers died,” Sodha said.

The harrowed workers,
who were outside the tank,
called the police. The cops
alerted the Thane Municipal
Corporation’s (TMC) fire bri-
gade, which reached the spot
at around 12.25am on Friday.
The four workers were taken
to Metro hospital at Manpa-
da, Ghodbunder road. Ex-
cept for Ajay Pivhal, three of
the rescued workers died.
According to sources, Ajay’s
condition is stable.

The Kapurbawdi Police
registered an FIR against the
two contractors under sec-
tions 304 (culpable homicide)
and 34 (common intention)
of the IPC.

Full report: www.dnaindia.com

(Clockwise): The
septic tank in Pride
Presidency Luxuria
CHS, where the three
manual cleaners
breathed thier last on
the intervening night of
Thursday and Friday;
(from left): Youth in
hospital, Aman Bhadad
and Amit Pivhal (both
dead); Contractor Ajay
Bagul, who had hired
the youth for the risky
job, reaches the CHS;
Father of Aman Bhada
—PHOTOS: HEMANT
PADALKAR/DNA
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For 7 days, Alwar cops
sat on Dalit gangrape,
waited for polls to end

DEEP MUKHERJEE
ALWAR, MAY 10

IT TOOK the Rajasthan police
seven days to make the first ar-
rest after an 18-year-old Dalit
woman complained that she
was gangraped by five men in
Alwar, in front of her husband. In
that crucial seven-day gap, the
accused men threatened her
family repeatedly, demandedRs
10,000 and even circulated a
video of the sexual assault on so-
cial media.

And police even told the
complainant and her family that
they would have to wait until
polling ended in the region —
Alwar was among 12 seats in
Rajasthan that went to polls on
May 6 — and only a day later,
police made its first arrest.

Speaking to the com-
plainant’s family, police officers
and witnesses, The Indian Express
found glaring gaps in the police
response between April 30,
when the crime was reported to
the police, and May 7, when the
first arrest was made: from ig-
noring established protocol in

dealing with complaints, partic-
ularly involving women and
Dalits to delays in registering an
FIR and recording the com-
plainant’s statement.

Following sharp criticism,
Alwar SP Rajeev Pachar has been
removed and the local SHO sus-
pended for inaction. Under fire,
Chief Minister Ashok Gehlot
Friday said the matter will be
taken up under the case officer
scheme, wherein police will
monitor the entire prosecution
process. He also announced two
new steps — a nodal officer to
monitor crime against women
and a new provision to file FIRs
at the SP’s office.

On April 26, five bike-borne
men on the Alwar-Thanagazi
highway forcibly abducted a
couple and dragged them behind
sand dunes off the road. They
gangraped the woman in front of
her husband, filmed the act and
robbed the couple of Rs 2,000.

According to the com-
plainant’s brother-in-law, the
accused started calling her hus-
band on April 28, demanding
Rs 10,000 and threatening that

CONTINUEDONPAGE 2
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Alwar rape case

they would circulate the video if
they were not paid.
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“On April 29, my brother told
usabout the incident and I spoke
with the accused when they
called.Iwas told that they will let
us know where we have to come

with the money and that after
they receive it, the video will be
deleted,” said her brother-in-law.

The family then hit the first
barrier when they could not file

anFIR at the Thanagazi police sta-
tion. They went to the office of the
Alwar SP on April 30, accompa-
nied by Thanagazi MLA Kanti
Prasad. But no FIR was lodged on
April 30 or May 1.

“The SP read our application,
wrote his own remarks on it and
told us to go to the Thanagazi po-
lice station. We went there in the
evening, where they heard about
our case and asked my brother to
stay at the police station for the
night saying that the police will
be carrying out raids and would
need him toidentify the accused.
However, no arrests were made
and my brother returned to the
village onthe afternoonof May 1,
said her brother-in-law.

According to the woman'’s fa-
ther, they received information
thatthe accused were atanearby
village, “partying”. “For the next
two days, we told police when-
ever we heard that the accused
were nearby but they took noac-
tion. They told us towait until the
elections got over,” said her father.

Three days after the matter
wasreported to the police, the FIR
was finally lodged on May 2. And
though her medical tests were
completed on May 2 and 3, nei-
ther were their statements
recorded nor the accused ar-
rested.

That's when the video of the
sexual assault surfaced on social
media. The complainant’s
brother-in-law said when they
went to the police about the
video, they were told there were
few policemen available due to
the elections and told them to go
to Alwar.

Another three days later, the
first arrest in the case was made
on May 7 after elections con-
cluded in the Dausa Lok Sabha
seat, of which Thanagazi is an
Assembly segment. Everyone
from the administration to the
police claimed the election
process had delayed the case.

“It's not true that the matter
was covered up due to the elec-
tions. The victim’s family initially
didn’t speak about the incident.
They came to me on April 30 and
told me that their FIR couldn’t be
lodged. I took them to the SP’s of-
ficewhodirected the SHO to take
action in the matter...The SHO
even tried for two days but it was
election time..,” said Thanagazi

MLA Kanti Prasad Meena, an
Independent. He won the
Assembly elections last year as a
Congress rebel and has now
pledged support to the Congress
government.

Jaipur IGP S Sengathir said
there wasa two-day delay inreg-
istering the FIR. “That is wrong
and shouldn’t have happened.
We have suspended the SHO and
an inquiry is going on. The court
was closed due to holiday from
Saturday until Tuesday which re-
sulted in the delay in recording
the statement of the victims,” he
said.

“At times the information
about whereabouts of accused
come in but in many cases, the
tip-off can be wrong as well. But
it'salso true that they couldn’tbe
arrested at that time,” he said on
the woman'’s family’s allegation
that police didn’t act on their in-
formation.

The state government has or-
dered an administrative inquiry
by the Jaipur Divisional
Commissioner to probe lapsesin
following guidelines.

Consider some of the norms
police ignored:

B As per a Rajasthan Police
circular of June 1990 which pro-
vides guidelines for investigation
inatrocities against Dalits,as soon
assucha case comes tolight, offi-
cials in the Crime Branch and
Intelligence wing have to be inti-
mated. Sources told The Indian
Express that police headquarters
was kept in the dark about the
matter until the video surfaced on
social media.

B The woman’s statement
wasrecorded almost a week after
the FIR but a Rajasthan Police cir-
cular of October 2003 states that
delaysin recording statements of
victims in SC, ST cases under
Section 164 CrPCaffect the inves-
tigation process and the accused
try to put pressure on the victim.
Inthis case, theaccused called and
threatened the woman's family
over several days.
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NCPCR seeks report

from police on sexual
harassment of girl

ABHAY SINGH

NEW DELHI: The National
Commission For Protection of
Child Rights (NCPCR) seeks a
report from Delhi Police regard-
ing sexual harassment of girl
inside the school in Outer Delhi
area. The complaint which came
through POCSO e-Box said that
she felt the bad touch and differ-
ent type of bad comments from
the male teacher.

Sources said that the child
rights body in the letter said
that the Commission has taken
cognizance of the above case
under section 13 (1) (j) of the
CPCR Act 2005. The complaint
is received through POCSO
E-Box Button.

"You are requested to inquire
into the matter and take lawful
action in the case. An action
taken report of the case along
with the relevant documents
must be furnished to the Com-
mission within five days from
the date of receipt of this let-
ter," sources said quoting letter.

"We received the com-
plaint on May 6 with the sub-
ject regarding sexual harassment
ofa 12th class minor student by
a school teacher,” NCPCR ofti-

The complaint
which came
through POCSO
e-Box said that she
felt the bad touch
and different type
of bad comments
from the male
teacher

cial said. A letter was sent by
Yashwant Jain, member NCPCR
to police for the enquiry:.

Sources further added that
as per the statement of the girl
and her parents, she felt bad
touch and different kind of com-
ments by a male teacher (PGT
English).

Protection of Children from
Sexual Offences (POCSO) e-box
of the National Commission
for Protection of Child Rights
(NCPCR) has been approached
by citizens more than 3,400
times since its inception. The
NCPCR data accessed by Mil-
lennium Post claimed that till
January 25, as many as 3,469
hits were reported in the e-box.



